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PREFACE 

This publication contains a brief resume' of work done 
by Lok Sabha during the Third Session of Sixth Lok 
Sabha, 1977. 

NEW DELHI; 

January 25, 1978. 

AVTAR SINGH RIKHY, 

Secretary. 
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I. DURATION 01<' SESSION 

'Dale of commencement 

Date of adjournment sine die 

Dat.., of prorogal.iol1 

. Number of days or sittings 

Number of hours of sittings 

14th November, 1977. 

23rd December, 1977. 

25th Decembt"r, 1977 • 

179 hours and :; minuteJ. 



Subject 

Reported ... ault by RSS 
workers on Shri Damo-
daran Nair, a guide at 
Gandhi Smriti. 

Q. ADJOURNMENT MOTIONS 
(I)· ea.. .............. 

Name of the 
Member 

Sarvubri Vuant 
Sathe, 
K. Lakkappa and 
C. M. Stephen 

Date on 
which 
bJ'OUlht 
before the 
HoUle 

(U) AdaaItted .......... 

Remarb 

The Speaker ,ave hia 
ruling on 16-11-77 
withholding hi, coo-
sent to the moviDs of 
the motion. 

------------------------
Subjcct 

Failure of the Government to pve 
protection to the votcn especi-
ally the Harijana ad other 
weaker sections to exerciIc 
their ri,ht of franchise freel y 
and large seale rining of the 
electiom by the Ruling Party in 
the byc-electioDl held in U.P. 
and Bihar where the two Chief 
Minilters ofthe respective Slates 
contested. 

Name of Date Date 
Member when when 

Shri 
Vayalar 
Ravi 

admitted diIcuued 

Dcciaion Time 
of the taken 
HoUle 

H. M. 

Negatived 3-56 
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I. Bill. pending at the end of the wt __ Oil • 6 

2. Bilil introduced 23 

3. Bill. oppoIed at introduction stage 4 

4. BiU. paaed by Rajya Sabha and laid on the Table 4 

5. Billl returned by Rajya Sabha with amendmenta1recommendation. and 
laid on the Table. . . . . • . . • . Nil 

6. Bill. pUled 

7. Bill. negatived 

8. Bill, withdrawn 

9. Bills part-diacuued • • 

17 

Nil 

Nil 

Nil 

10. Motiona for adjournment of debate on BUla adopted Nil 

II. Bills referred to Select Committee Nil 

12. Bill. referred to Joint Committee Nil 

13. Bill, originating in and referred to Joint Committee by Rajya Sabha in 
rapect of which motion. for concurrence wu adopted by Lok Sabha Nil 

14. BUll pending at the end of the aeuion viM para No. 594 of Lok Sabha 
Bulletin Part II, dated 12-1-1978 • • • • . .• 16 
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4. CALLING ATTENTION STATEMENTS 

SI. 
No. 

Brief lIabject Name of the Name of the 
Member who Miniater 

. Time 
taken 

called attention 

-------------------------
I ~  abolition of food Zones crea-

ting difficulties for the de6cit States 
like West Bengal. Ori_. Tamil 
Nadu and Bihar in the matter of 
cordoning off the movement of food-· 
grains and ,upplying adequate quan-
tity thereof to the people at reason-
able prices. 

, 

R Rep3rte:i clOlUre of Jawaharlal Nehru 
University, New Delhi, inde60itely 
by the Vice-Chancellor in the face of 
demand. by the .tudents for hi. re-
moval for em 'rgency excesses and 
the relay rast by the students of the 
University to protest againlt the 
closure. 

3 Damage to crops and property caused 
by cyclone in coastal districts of 
Tamil Nadu and Pondicherry and 
help rendered to victim. and the 
remedial measures taken by the 
Government. 

4 Reported attack and auault on Shri 
Damodaran Nair. a guide of Gandhi 
Smriti by R.S.S. workers for hi, 
narrating the facts about Gandhiji's 
murder and the apprehension of 
.uch attacb on the guides and the 
employees of the Smriti in future. 

5 Reported inde6nite rast of three Lea-
den of the Republican Party of 
India in Delhi in pursuance of their 
demands regarding safeguard' for 
nco-Buddhists. 

6 Recent wave of incidents of sabotage 
in the country directed again.t vital 
installationa like Railwaya. A.I.R., 

~ Plants etc. cauling heavy 
1011 'of life and extenlive damage to 
property. 

3 

Shri C. K. 
Chandrappan 

Shri Somoath 
Ohatterjee 

Shri P. Raja· 
.ropal Naidu 

Shri C. M. 
Stephen 

Shri Y. B. 
Chavan 

Shri Shiv 
Sampati Ram 

Date of 
Statem ~  

4 

Shri Bhanu 
Pratap Singh 

14-11-77 

5 

H, M. 
U-R9 

Shri Pratap: 0-1+ 

Chandra Chunder 

15-11-77 

Sbri Dhanu 
Pratap Singh 

16.11-" 

Shri Dhanik 
Lal Mandai 

17-11-77 

Shri Charan 
Singh 

111-11-77 

Shri Dhanik 
Lal Mandai 

30-11-77 

I-RO 

1-08 
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2 

7. Reportd failure of Government of 
India to provide adequate financial 
allinallcc to the States in the Sou-
thern part of our country which have 
luffered heavily u  a result of recene 
cyclones. 

3 4 

H.M. 

Shri P. RajlltJOpal Shri Surjie 
Naidu Singh Bamala 

8. Reported large ~ iDflux of refugeea Prof. Samar 
from BangllOdelh to India and the Guha 
r"JlO"led execution by Bangladesh 

Shri S. Kundu 0-48 

Government of lome repatriates 
from India. 

9. Public S ~  Ordinance to &Dume 
apecial powers to ~ .  penona, 
place curbs on newspapers etc. 
iuued by the Jammu and Kuhmir 
Government and reaction of Govern-
ment ~ . 

10, Home Miniltry'. reported circular 
making it compullOf}' to enforce 
Kpccial verification. to be done by 
the Central Intelligence Bureau 
for thOit -ieekin'k Go'gemment em-
Eloyment from erala and Wat 
engal. 

II. Reportf'Cl explosion in the Heavy 
Water Plant of t.be Atomic EnerIY 
Commillion near Baroda cauting 
heavy 1011 and c101Ure of the project 
for an indefinite period. 

III. ~  disturbance in a KaBpur 
extile Mill leading to the killina 
of five persons and action taken by 
Go\IetDtnent to avoid-the recurrence 
of such inciden ta. 

13. Reported broadcut of a talk in Pdr,iD, 
recently emphasising China', de-
krmination to def('nd ita borders 
and it. beihi interpreted in the world 
prell u  a warning for India. 

14. Reported resolution adopted by the 
I.A.S. Officers Association expresa-
ing concern at the arbitrary nature 
of the action taken ag:r.t Shri 
Vohra and itl decision to auilch. a 
fund to fight the cue and have the 
lu.pension terminated. 

15. ~  arnmd raid 011 a residential 
.- ~  in the heart of New Delhi 
resu ting in tbe death of two PeraoiJl 
and stePI ~  by Govemmrnt to 
check luch incidrDtI in future . 

• Statement wulaid on-the Tablt-. 

Shri Kachuulal 
~ .  

·Shri CharIUl 0-29 
SiDsh 

8hri Chitta Shri CharIUl ()ooo4S-
Buu 

{ 

8m,h 

2-12-77 

Shri . Anant Shri Morarji 0-2' 
Dave R"Desai 

6-12-77 

Shri Kaawar Shri Dhanik Lal 1--05 
La! Gupta Mandai 

8-12-77 

$hri Brij 8hri AlaI 0-4,2 
Bhulhan Dibari ~  
Tiwary 

I ll-I1i-77 

Shri Vayalar Shri Charan o-lS 
Ravi SiDgh 

13-12-77 

8hri Vijay Shri Dhanik 0-47 
Kumar Lal Mandai 
Malhotra 

14-lrl-77 
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4  5 

H.M. 

l6. Reported decillion of the I'Ilanl(lement 
to I.~  thelublication of the Na-
tional Heral from Delhi which 
may lead to ita clc.ure and reper-
elUSions thereof on the Journalist. 
and staft'. 

Shri Kriahna 
Kant 

Shri L. K. 
Advani 

Reported diclc.ure by the Prime Mi- Shri Ramanand Shri Charan 
nister that letter. threatening to Tiwary Singh 
kill him were being ICDt to him by 
Anand Marg; tJH, ltatement lS-lIZ-77 
made by the Minister of External 

0--16 

Affairs deacribing the activitiea of 
Anand Marg u terroriIt aad irree-
pon.ible. and wide-lpl'ead anxi-ty in 
the country on account of increale in 
.the terroriat aetivitiea of Anand 
Marg during the lut one year. 

:s8. Reported explosion in the Thermal Shri Vayalar 
Power Plant at Ukai in Gujarat and Ravi 

Shri P. Rama- 0-19 
chandran 

the damage caulecl by it. 

5. DIVISIONS 

Number of Divisions held 

6. FINANCIAL BUSINESS 

Date of Date(.) of 
PrCleDtation cliIcUilion 

Time 
lakea Subject 

Supplementary .Demand. for 0-10-77 
Grantl in reapect of the 
Budget (General) for 1977-78. 

IS-IO-77 
14-111-77 

DiscUliion and voting 
on Supplementary 
Demand. for Grana 
(General) • 

H.M. 

3-11 

7. LEAVE OF ABSENCE 

Sl. Name of Member 
No. 

• Shri Karpoori Thakur 

Period for which leave 
granted 

110-6-77 to 8-8-77 and 
14r11-77 to 111-11-77 

nate when 
leave 
granted 

SII-II-77 



~. II 5 

II. Shii Y. Shai_ 18-6-77 to 8-8-JeI ; 14-11-" 21-11-77 and 
to 110011-" a 111-11-" 19-111-77 
to IIS-liZ-" 

!. Shri"'Ram Naresh Yadav 110+" to 8-8-77; 14-11-77 111-11-77 and 
to IIst-II-77 and IIS-II-" 19-110-77 
to 1111-111-" 

'4. Shi'i V.P. Nadk 6-8-" to 8-8-" and 19-12-77 
14-11-" to 9001l-77 

-S. Shri'Ram Dhan '14-11-" to IIS-12-77 19"111-" 

',6. Shri Rinchin, Khandu Khrime .. 14"11-77 to 4-12-77 19"111-77 

i. Shri KesbavIBo Dhondge . 14-11-77 to 7-111-77 19-12-" 
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g. OATH OR AFFIRMATION 

• 51. 
No. Name 

',.1 Shri Rooplal SOmalli 

II Shri Balwant Sillgh 
Ramuwalia 

3 Shri Chimanbhai Harilal 
Shukla 

Ccmsti-
tueney 

Bhilwara 

Faridkot 

~  

State 

Rajuthan 

Punjab 

Gl.\iarat 

l.aDguaae of 
oath/affirma-
tion 

Hindi (oath) 

Punjabi (oath) 

Hindi (oath) 

10.. OBITUARY REFERENCES 

51. 
No. 

I 

II 

3 

4 

5 

6 

7 

Name and particulan of 
Membelbi.p 

ShriP.G.Karuthiruman, Member 
of Third Lot Sabha. 

ShriK.K. Nayar, Member of the 
Fourth Lot Sabha. 

Kazi Syed Karimuddin, Member 
of the Constituent Allembly. 

Shri Bhaswantrao A. Mandloi, 
Member of the CODItitUCDt AIle-
mbly. 

Shri Genda Siqh, Member of the 
Fifth Lot Sabba. 

Shri Bal Krilbna Siqh, Member of 
the Third Lot Sabha. 

Shri Prakaah Vir Slwtri, Member 
of tbe Second, Third and Fourth 
Lot Sabha. 

Date of 
death 

5-8-77 

7-9"77 

119"9-77 

3-11-77 

15-1J-77 

17-11-77 

"3-11-77 

Date on 
which Time 
ref'erence taken 
made 

H.M. 

14-1J-77 1 
I 

'4-11-77 I 
14-11-77 ~ 0 

II 
04 

14-11-77 J 

16-11-77 0 01 

113-11-77 o 01 

113-1J-77 0 34 

II. PANEL OF CHAIRMEN 

Date 

14-11-77 

811-111-77 

After obltuary 
references, the 
HOUle wu 
adjourned for 
the day. 

SI.No. Memben nominated Date of nomination 

------------.----------.... -----.. 
I Dr. SUlhila Nayar 

II Shri N. K. Shejwalkar } 



SI. 
~ . 

~~  -... 

III. PAPERS LAID ON THE TABLE 

(I) By GOvernmeDt 

(ii) By Private Membert 

13. PERSONAL EXPLANATIONS UNDER RULE 357 

Name of Member 
Brief Subject who made the  Date Time taken 

penonal explaDation 

H.M 

I Newt item in 'Indian Exptell' of ut Shri K. Raghuramaiah 1-111-77 o-oa 
December, 1977 about 8hri K. 
Raghuramaiah having received Boeing 
pay-oft· according to the information 
given by C.B.I. 

II Certain allegatiODI agaiDit Shri Xan-",ShriKanwar Lal 113-12-77 0-03 
war Lal Gupta made by Shri YuhpaJ Gupta 
Kapur, M.P.,in Rajya Sabba on the 
IgthDecember; 1977. 

14. PETITIONS 

Preaented by Member. 6 
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16. QUESTIONS 

(I) ... ft'tId 

Number of QuestioDi put down in Questions LUt for Oral ADlweni 

Number of QJiestionl orally answered 

(U)u .......... 

Number or o.UestiODI put down in Questiom LUts for Written anawen 
fumiaheo • • • • • • . . • . 

(10) ilion Notice 

Number or Questions put down in Short Noitce Question Lilts . 

Number of Questions orally answered 

• Includes 10 Starred Questions withdrawn by the Memben/deletcd (rom the-
LUts/transferred from one Ministry to another • 

.. Includes 110 Unstarred Questions withdrawn by the Memben/deletcd from. 
the Lists/transferred from one Ministry to another. 



<1 .. ) daU_ .... .u.e. ............... _tolAar_. to ~ 
--------

S. No. Brief Subject Name of tbe Mcmbct raising tbe Date Ministry Time taken 
Disc:uaion 

Hr. Mtr 

------
I Development of forests. Shri Yuvraj !1-I2-77 Agriculture & 00 "_ 

Irrigation 

• Villages covered by nationalised banks. Shri P. Rajagopal Naidu 5-12-77 Finance 00 33 

3 Flood situation in the country. Shri Praunnbhai Mehta 7-12-77 Agricul lure & 00 32 
Irrigation 

4 Arrest of .,_'nior civil scrvaots Prof. P. G. Mavalankar ~ I -  HoQle AfFain 00 52 

5 Negotiations for return of Soviet Wheat Loan. Shri Yadvendra Dutt 12-12-77 Apiculture & 00 13 
Irrigation 

N 
CD 

6 Di!COlltcntment among farmen on fixation of Dr. Laxminarayan Pandeya 14-111-77 Agriculture & 00 46 
sugarcane price. Irri""tion 

7 Nationalisalion of sugar industry Shri Jyotirmoy Bosu 16-12-77 Agriculture & 00 55 
Irrigation 

8 Seizure of ornaments from President and Chair-
man ofJ,K. SynthctieaLtd. 

8hri Kanwar Lal Gupta 20-1·77 Ymance ., 

------
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I'. RESIGNATIONS BY MEMBERS 

StIlte Conatituency Date' 
froGl 
which re-
lipation 
took 
T~  

Date of 
~ 

tioo in 
BilIletin 
aild Ndti. 
htion' in 
~. 

Date cL 
announce-
mentiD 
the Houle 

----_ .. _-_._-
I. Shri ·Io __ ··at Dayal 
S~ ;: 

•. Shri Ram Naresh 
Yiidav 

Uttar 
Padeah 

Kamal I- ~  . - -~ 14-11-77 

.--------------------
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Sl. 
No. 

Brief lubject Date when 
propoHd 

I. Providential elCape or the 14-11-77 
Prime Minilcer, Shri 
Morarji R. Deui, in the 
air crab near lorhat, 
Allam, on the 4th Novem-
ber, 1977 and allO paying 
tributel to the five mem-
ben or the crew or the 
aircraf't or the Indian Air 
Force who laid down 
their liva to lave the lire 
or the Prime Minister. 

... SerioUilou or lire and pro- .I-II-n 
perty lufFered by the 
people in the States of 
Tamil Nadu. Pondicherry 
and Andhra ~ I  on 
account ot' the recent 
cyclones and expl'elling 
de-p relt II}'IIlpathy with 
·the memben or the bere-
aved ramilies. 

3. 'Serious loa of lire and II:J-II-n 
property lufFered by the 
people in the State or 
Ketala and Union Terri-
tory or Labhdweep on 
account or the rec"nt 
cyclones and expreaing 
deep relt Iympathy with 
the memb-,. or the bere-
aved ramilies. 

----------

31 

Time 
taken 

H. M. 

O~  

O~ . 

0-01 

I .. 

Remarks 

Resolution qreed to by the Hou-. 
Memben ltood in .i1enee for • 
abort while .. a IIUU'k orrespect 
to the memory or the memben 
or the crew of' the airc:raf't. 

Resolution' qreed to by the HoUle. 
Members .tood in .Uenee r. 
a abort while u a mark at 
I'elpeCt. 

Resolution agreed to by the 
HoUle. Memben.toocl ia 
.lence ror a abort while .... 
mark or respect. 
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110. SPEAKER 

81. No. Subject 

I. Remittin, of contributions by Memben ~  
Prime Mininer', Relief Fund for cyclone affected 
people in the lOuthern parts of the country and 
Labhadwcep bland... .  .  .  • 

~ 2. Procedure for dealing with Calling Att'ntion 
•• Notices 

Decision taken by the Business Advisory Com-
mittee at th"ir sitting held on the IIsrd December, 
1977 that dia:uuion on policy on INgar indwatry 
in the context of diaaatwaction among farmen 
on the purehue price of augar cane might b' 
held from 6-30 P.M. to 8-30 P.M. on the IIsrd 
December. 1977. 

~------

'SI. 
No. 

III. STATEMENTS BY MINISTERS 

(i) SlID mlltll Statements madeflaid' under Rul\" 3711 

Subject Name of Minister 

Date 

119-11-77 

Date Time 
takm 

. ..r---------------------------------
3 

~ 
--~--------------------------~ 

~ I. Asreement between the Govemml'nt of Shri MOl'arji R. Desai 
the Republic of India and the Govern-
~  of thc People" Republic of 
Bangladesh on sharing of th ~ Ganga 
Waten at Farakka and on augmenting 
ita flow •. 

Prime Mini.ten'visit'to U.S.S.R. from Shri Morarji R. Desai 14-11-77 
!llltto :.16th October,1977. 

:::3,: Samachar News Agency Shri L.K. Advani 
'; •• i 

:.,4,: Two eerious train accidenu on the 
Northern Railway ~.  (i) level erat-
ling accident at Sarai Gopa1 Fb&, 
atation on 118-8-1977 and (ii) collision 
betweeD 103 Up Howrah-Amriuar 
Deluxe Express and Up Kanpur'Spc-
cia} Gooch train at Naini atation on 
to-l0-1977- "'. 

Prof. Madhu Danda-
vate 

',,:S,' Appointment of a National Police Com- Shri Charan singh 
million. 

6. Recluc:tion in ac:iae duty on aupr. 8hr! H.M. Patel 

5, 

0·06 

~ 

0'07 

o.oS 

----_._ ....... _ .. -----_._--"----, . __ .----------



35 
------------
3 

7. Grant of an inatalment of additioDal' Sb!i H.M. Pacel 
dearne. allowance for Central 
Government employeca. 

8. Government buainea for the week Shri Ravindra Varma 
commencing the 1I11t November, 
1977· 

.9· Wide-epread damace to Railway track Prof. Madhu Danda-
and IUlpeJUion of train IerviCCl on vate 
Southern 
cyclone. 

Railway due to recent 

10. Amendments to the Pullel and Ediblr- Shri Moban: Dharia 
Oil, (Scor. Control) Order, 1977. 

II. Loa. of human live I and damage to cropa Shri Bhanu Pratap 
and ~  due to recen t cyclone Singh 
in e COIItal districts of Andhra . 
Pradesh. 

lit. Natural calamity in Tamil Nadu and Shri Sa tim Agrawal 
Andhra Pradesh. 

18-11-77 

18-11-77 

1I1-11-77 

21-11-77 

5 

H. M. 
0.05 

0.03 

0.06 

0.07 

0.05 

0·04 

13. Derailment of Ahmedabad-Delhi Mail Prof. Madhu Danda- 23-11-" 0.35 
betwe" n Ajarka and Bawal ltation. vak 
on Jaipur-Bandikui-Rewari Section 
of the Western Railway on the lISrd 
November, 1977. 

-14-. Visit of the Minister of External AfFain Shri Atal Bihari 
to Yugoalavia from 7th to 9th Novem- Vajpayee 
ber 1977. 

15. Government buaine. for the week Shri RaviDdra Varma 24-11-77 
commencing the !18th November, 
1977· 

16. ~ in the order of Government Shri Ravindra Varma 114--11-77 
bulinea for the week commencing the 
128th November, 1977. 

17. Reduction in the prices of pesticidea. Shri H.N. Bahuguna 

0.06 

0.111 

0.011 

18. Government businCil for the week com- Shri Ravinclra Varma 11-111-77 0.07 
mencing the 5th December, 1977. 

19. Accident to G.T. ExpJ't'll ncar Narkhed, Shri Ravindra Varma 12-112-77 0.01 
about go kilODletrcl frODI Nagpur, 
in the Amla-Nagpur eection of the 
Nagpur division. 

10. Fixing of dillCUllion on the Cyclone Sbri Larang Sai 
that hit the aouthem parts of the 
country and relief meuures, between 
3 P.M. and 7 P.M. on Tueaday, the 
6th December, 1977 and change of 
the date of dilCUllion on apeement 
with Bangladesh on slwiDg Of' Gaap 
Waten at Farakb, ftoom TurD" 
the 6th to ThUl'lday, the 15th ~-

her, 1977. 

-Statement wu laid on the Table. 

0.01 



-_. --,---.---------,--._------
II lJ 4 

l 
Ill. - ~ of the Oil and Natural Shri H. N. BahUfUIla 6--111-77 

Ou COmmiliion. 

... ~-I  of Railway Board. Prof. Madbu Daftcia- 6-11-', 
vate 

113. Gonnmr:nt bu,ine;. ~  tlie week cor;,.- Shr'i RaVindra ~ .  1 9-12-77 
meneing the 12th Deceember, 1977. 

25· 

:}o. 

Prime Minister'. visit to Nepal. 

Appointment of a COIn.uittee 'to inquire 
into the working of Panchayati Raj 
InatitutiollS. 

Seating arrangetnent. made at the clos-
ing ceremony of Agri. Expo' 77. 

~ I  ~  decisions on the reco'1l '1len-
datiolU of th -Oil Prieea Coounittee.. 

Take-over of m,nagem.!!Rt ()fMt. ~  
Chemical and Pharmace .. tical works 
•• td., Calcutta. 

Government businell Cor the week com-
~ IgtllDee-::mber, 1977. 

Constitution of a High Power Accident 
Inquiry Committee .t.o 1m into the 
whole que-tion of aCcidents. 

Io-hour working duty and imp\'emen-
tation oC Miabhoy Tribunal Award. 

Appointment by the Indiaa Red Crou 
Soci!ty of the officia" on a Commi-
ttee to ~  ~  ..aiuIrerials, to 
the cyclone victilDl or Andhra Pra-
delh and Tamil Nadu. 

33. Industrial Policy 

3+. S . ~  andgur. 

~  tnltterl p:ll't1'inin'l to C"fI'ee 
Board. 

R ~  incidents of sabotage. 

--------------

Shri Morarij R. 0 ~.  111-12-77 

Sliri Morarji 'R.. Deiai' 111-111-77 

Shri Mohan Dharia 16-111-77 

Shri H.N. Bablliuna 16-1'J-77 

Shri ·R.N'. Bahu,una 1'6-12-" 

Shri Ravindra Varma 16-111-" 

Prof. Madhu nandaqte 19-'1-77 

~  1d'tial1u JiUida-
vale 

'Shri R.aj Narain 

19-11-7' 

Sbri George FernandCl IIS-II1-77 

S~ .$\ldit Singh -I ~-  
Barnala 

Shri Arif Beg 

lihri Charan S ~  

Brief Subject 

Name of 
M'ember who 
made the .tate-

MiDistel' who 
m.de the .ate-
iaent }n reply 

Date 

~~  ~ ~ about 'l\iia¥i-
cial .... tanc:c to Kerala given 
by the Mater oC State tor 
Agriculture and Irrigatioa. in 
the House on tbe 114th No-
ftIIlber I 1977 during diaeullion 
on the Motion on Cyclone that 
ItrIICk 1eYel'a1 couta1 &real re-
eeDtl, in the Stats in South • 

ment 

ihrltI: M. 
Stepbea 

• s&fii'iileiit W'ii riia on the Table. 

. -
H. II. 
O.GS-

o OS 

0.07 

, o.in 

0.01 

0.01 

: , 
o.a 

0 •• 

0 •• 

0 •• 

0.10 

~  
.~ 

0.011 

0·04 

H. ... . .-
0·01 



----------------------
51. 
No._ 

Subject Name of Miniater who 
Meiiilier who rUde die itAte· 
railed the matter ment 

-----------------------------------
3 .. 

Date 

5 

--------,,---------------.-----.---------

I • I~  orail{ Jute Mill. ill 
Weat 8engalreaultin. in 
unemployment of 20,000 
worken. 

2. Reported arreat of over a 
t1iOUi&Dd penoftl in Delhi 
for proteating &pinat 
the withdrawal of facili-
,_ . ~  were _ beias 
~  to neo-buddhiatl 
and indefinite hunger 
.trike by three leaden of 
the Republican Party of 
India. 

3. C.B.I. raids on political 
PCfty O~  in leveral 
pace. li e in Punjab. 

... Revelation that an Indian. 
. Firm Eiler registered in 
Madr.. havin, been 
liven dredC lub-con· 

~  in the bay Hip 
area by the American con· 
tracton in alleged viola-
tion of many norma of 
the tender by the Ameri· 
can Finn. 

S ~  made by 3. the 
Minilter of Health and 
Farpily Welfare and Mi· 
nilter of Industry about 
the Chief Minilter of 
Tamil Nadu and the law 
and order situation in 
the State. 

6. Worki:\ of the Grindlayw 
Bank imited. 

7 •. Distorted rCporting by the 
All India Radio of the 
IUgCltion made in the 
HoUle to rename Lady 
~  Medical Colle-
(Ie a er the name ofShri· 
mati Suchf'ta Kripalani 
and. non.-coverqe ~  the 
~  rally on the l:e 
ovember, '977 by t 
Allindia Radio and ~ 
ordarahan. 

Shri Saupta 
Roy 

Shri K. Lakkppa 

Shri Jyotirmoy 
BoIu 

Shri O. V. 
Al.,aaa 

Shri Soamath 
Chatterjee 
. -. 

SIari Maiii It.aaa 

8afri 

sW. 

H.M. 

1 •• 11-77 o CI!I 

,6-11-77 • '" 
16-11-77 0 • 

, 
i 7.11.77 0 II 

.' .... 1.,., 0 as 

18.'1-" 0 O! 
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II 3 5 6 

H. iI. 
B. Drought and famine litua- Shri Hari 8haubr ~ -II-  0 Of 

tion in the  Marathwada, Mabale 
Nuit and Dhulia diJ.. 
meta of Maharubtra. 

9· Lathi chaqe by Police in-Shri DiDeah 111-11-77 0 04 
juring lCVeJ"al PalestiDiao Joarder 
studenta at the ~  
Emb-r, New De . on 
the 20th November, 1977 
and arrest of a number of 
studenta. 

10. Promulgation of the P'ublic Shri Baldev .. liS-I 1-77 0 04 
Safety Ordinance in the Singh JasrOtia 
Jammu and Kashmir State. 

II. News in Amrit Bazar Patrika Shri KriIhan IIS-I1-77 0 OS 
and Jugantar dated the Chandra Halder 
15th November, '977 ab-
out Ipreading of Ence-
phalitis in an epidemic 
form in the Bankura and 
Purulia diltrictl of West 
Bengal. 

III. Drought and starvation Shri L. L. SO-l 1-77 0 04-
conditions in North Bihar. Kapoor 

-13. Reported arrest in Pakistan Prof. Samar SO-l 1-77 0 ciS 
of Khan Abdul Ghafl'ar Guha 
Khan. 

14. Demonstration by members 8hri Saugata so-lI-77 0 05 
of National Federation of Roy 
Indian Railwaymen and 
Indian National Trade 
Union Congrell for en-
hanced bonus. 

15. Acute shortage of edible 
oihlike mustard oil, rape 

8hri Yuvraj SO-l 1-77 0 05 

seed oil, rise :Jric:el of 
kerosene oil non-
availabili7. of Controlled 
Cloth at air price shops 
in rural areas. 

16. Havoc caused by the recent 8hri P. M. 8ayeed 1-111-77 0 08 
cyclone in Union Terri-
tory of Lalr.shadweep. 

17. Accumulation of stock oC 8hri Hubm 1-111-77 0 05· 
cloth in lOS lick tel[tiIe Chand x.chwal 
milll taken over by the 
Governmerrt. 

lB. Attack. on ladian EmbUl)' 8hri M. Kal-
official in Wabington. yllDUUDdaram 

'-111-77 0 05. 

19. Reported mixing of rape-
seed oil in mUitard oil 

'f::!yotirmoy 12-111-77 0 01 

aDd beiDJ sold at much 
hic'her pnce &ad adulte-
ration of Vanupati witJa 
isijuriolll oils ruid fats. 



-----------
3 .. 5 6 

------------,---'--------------------
110. 

III. 

Demand for withdrawal oC 
the restrictions imJJOlCd 
on the reCund of c:fepoaitl 
under the Compubory 
Dcpotit Scheme. 

Dacoit menace in the 
Cbambal valley. 

Shri Manobar 
Lal 

Shri Chhabiram 
Argal 

1212. CIOIUrt oC the Ahmedabad ProC. P. G. 

24· 

Laxmi Cotton Mills Ltd. Mavalanw 
resulting in unempluy-
ment to more than 1700 
workers. 

ReQueat to the Prime Mi- Shri K. T. 
niller and Minister oC Ex- Kosalram 
temal ;\lfain to start a 
dialogue with Sri Lanka 
Government to mitigate 
the sulferings oC the people 
oC Indian Origin and 
Tamilianl in Sri Lanka. 

Demonstration by the Col- ProC. P. G. 
lege and University Tea- Mavalankar 

. chen Crom allover the 
country to prea their 
demands. 

25. Prell reports that lOme Shri Vayalar 
letters were received thre- Ravi 
atming the liCe oC the Prime ' 
Minister and owning res-
ponsibility for the recent 
.. botaps in the country. 

126. Reported Cailure oC the Shri S. Nanjesha 

118. 

Government oC Kama- Gowda 
taka to maintain law and 
order in the State and the 
need for Central Govern-
ment intervention in the 
matter. 

Appointment oC a Judicial Shri G. M. 
Commialion by the Govem- Banatwalla 
ment of Uttar Pra-
desh to inquire into the 
riots at Varanui. 

Publication oC two boob 
one by Shri M.O. Mathai 
and anotber by Shri Vcdi 
Mehta on, Pandit Nehru 
and Mahatma Gandhi, 
rapcctively and attempts 
at denigrating the leaders. 

Shri Sa ... ta 
Roy 

H. M. 

o 02 

o 0lZ 

o 05-. 

o 6. 

o Of; 

5-111-77 a 0+ 

6-18-77 o 0+ 

o 06 
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H. M. 

29· .~  rulea by 
the Private mine oWnen 

Shri O. P. Ty.,i. 7-11-77 C) 05 

in the Coal belt of Dban-
bad Huaribagh-Giridih. 

30• Grievances of Railwaymen. Shri Dilip 
Chakravarty 

7-11-71 0 ati 

31• Strike in the SciDdia Steam Shrimati Mrinal 7-111-77 0 07 
Navigation Company. Gore 

32• ClQll.lle or Univenitiea 
and Colleges in variOUl 

Shri Dhagat Ram 7-lt-77 0 oS 

partl of the country. 

39. Acute,lhor:c oCpower in Shri YurVr. 8-11-7'1 0 .1 
Bibar reau tiDg in heavy 
hlllea to Industriet and 
Agriculture. 

34. Wideapread reaentment due Dr. Ramji l-IR-77 0 07 
to - ~  of Singh 
Dhaplpur-Di pur Rai 1 
and Steamer Service. 

35. L'ircular i Aued by the Cbief Shri Sh)iitl- ~ -  0 ~ 
U ~ of India to Chief nandan Milhra 
)UlticCi of Statea ~-
IDg fonnulation of e 
of ethiCI for the 
'High Cou'r't Judget. 

,36. Alleged cheating of the Shri J yotimloy 9-11-77 u ~ 
Central Dank of India tu Boau 
the tune of Npeel ewentt 
crorea by K.ohinoor Mil I 
4Uld the need to lar on the 
Table 'die Report of the 
Inquiry conducted iu the 
matter. 

37. Repurted Ilatement of the Shri O. V. 9-11-77 0 oi 
Miniller of External Al.,eaan 
Aft'ain that if Anand 
~ Orsani.dOG wu 
to be banned then the 
quc:auon of banninr Con-
Felt would alao arite. 

SB. Action OD the bdinrl of the Shr;, C. N. 9"11-77 0 ., 
Sarkaria Oommillion of Vilvuau.a 
InqUiry. 

99· Reed arreat of 8hri Sbri v .... e 9-11-1'1 0 oa 
K.umar Gupta at Sathe 

Ujj.un for carryinr a loa-
ded revol vel' while tryiDl 
to meet the Prime Milllitcr. 

----_ .... _-
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3 

1". ~ reported to have Sbri Jyotirmcry 
been nsued by the Maha- BoIu· ... 
rubtra Government on 
the basi. of directive from 
the Home Miniatry Cor 
verification of character 
and anteccdentl of can.-
didatea belonging to 
C.P.I. (M) and Manti.t-
Leninilt beCore appoint-
ment in Government ICr-
vice. 

41. DcmoDltration by Primary 
School Teachen. 

Dr:. Ramji 
. Singh 

Closure or the Gurukul Shri O. P. Tyagi 
Kangri U ni veni ty . 

~. 

5 6 

H.M. 

11I-IlI-n o 03 

o 08· 

o 05 

Payment of wages tu the Sbri Pruannbhai 
Worken of Laxmi Colton Mehta 

43. o 01 

MUIs, Ahmedabad who 
had been rendered un-
employed due to cloture 
thereof. 

... Spreadjlll of Kala-Aazar in 
an epidemic form in 
certain diatricts of Bihar. 

405. Reltoration of the m i nori Iy 
character of the Aligarh 
M':Pliq1 Univenity. 

Shri I ~ 

J.»na.4 ¥ ~  

Shri G. M. 
Banalwalla 

. ,6. Necdfor giving better share Sbri Sharad' 
in employment to the Yadav 

..s. 

i,9. 

people of ChattUgarh 
area by the Hinduatan 
Steel Construction Com-
pany  Limited. 

Functioning of Coffee Shri K. 
B ~ . ill Karnatau. Lakbppa 

Appointment by the Indian 
Red CrOll Society of the 
officiali' 'Oll a Committee 
to distribute relief ma-
leriab to the cyclone vic-
tima of Andhra Pradesh 
and Tamil Nadu. 

Reported milUIC of Govern-
mefil machinery in U.P., 
Bihar and Punjab in the 
bye-dec iii Onl. 

Sbrimati MriDal 
Gore 

Sbri Vayalar 
Ravi . 

Purc:hue of Coal handlin, Sbri S ~ 
Plant and other foodI by Ahuja 
&be WCltetn Coal fieldl, 
Nacpur. 

o 03-

o 04 

. Shri Biju Patnaik 13-111-77 0 08 

o 07 

° o;i 

u 0+ 
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. !j'l. 

53, 

Reported mal-treatment or 
the team of sirl .tudenta 
including Profeuon by 
Railway emp'oyees dur-
iog thear journey rrom 
Howrah to Debra Dun 
and back on an educa-
tional tour. 

Collection of funda and 
diltribution of relief ma-
terials to victiMi or eyc-
lone in Andhra PradClb. 

Shortfall in the production 
of Cement, 

Boycott of the Wage Boanb 
ofworkingJoumalilta and 
non-joumalilta by . the 
ladiaa and £Utero 
NCWlpapcn Society and 
the Indiaa LaPfJW!SCI 
NCWlpapen AIIociation, 

Sbri Dilip 
ChUravarty. 

Dr. Subramaniam 
Swamy 

Sbri YadYf!lldra Dutl 

Shri J yotirmoy 
BOIu' 

55· Non-availability of "strepto- Shri Krilhna 
mycine" medicine. Cbanclra Halder 

56. 

57· 

.s8. 

Strike at Atomic Power Sbri Jqdilh 
Station in Kota. Prasad Mathur 

Strike by the employeel Shri Vayalar 
of the Maharuhtra Go- aavi 
vennnent . 

Relay ruts by the emp'oyees Shri Ugr.ascn 
orWilliJl4don HOIpi.tal to 
pl'CII their demaDcb. 

Worken' .trike in the Tea Shri Purna Sinha 
Garden. in Allam. 

ClubCl betweeA trawler Shri Eduardo 
owncn and traditional Faleiro 
fisherman in Goa. 

Short lupply or..1t in Bihar. Shri Vinayak 
Pruad Yadav 

Failure 'to inCl'CaIC the price Shri Ram Dhari 
of lugar-c:ane. Shutri 

Mil-l1WIIIFIDCnt in the 
C.M.I. Lid. and Butem 
MaapneIC and Minerals 
Lid., Domc:hanch, Bih.r. 

Shri a.L.p. 
Verma 

----_. __ . -- -- .. ---

16-11-77 

H.M. 
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66. 

·68. 

70. 

R..-...!. newt appearin, in Sbri Sharad 
--;tj.an" or Kaapur' Yada .. 
about the wronstUl COD· 
finerneD.t of Mr. JUItice 
S.K. Verma by the ma· 
nllFrneD.t of Swadelhi 
Polytex Ltd., Gbazi.bld. 

Fire accident in Samachar 
office Bombay ~  
in the death of four per--. 
Failure to rive citizeDlhip 
ri,htl to refupea who 
came to India after the 
1971 Inc:lo-Pak war. 

Sale of leVeral thoUlaDd 
But Patiltan refupe w0-
men from Mana c:unp 
in Dandakaranya area. 

Threat of retrenchment to 
hundmb of Junior Basi-
Deen working in Beu 
Sutlej Project. 

Reported decmon of the 
Government to ban' the 
export of proc:ellCd frog 
lep. 

Shri P. Ila)a-
aoPAI Naadu 

Sbri Bhanu 
Kumar Sbutri 

Prof. Samar Guha 

8bri Dinen 
Bhattacbarya 

Sbri K.T. 
KoIalram 

Jl ted behaviour of 8bri R.. Venb-
t:i'ian Arnbuador in taramaD 
U.S.A. 

701. Strike by the employees of Sbri Puma 
the Government of A.am. Sinha 

,'.I.. (i) CI08Ure of Delhi Bditillll Shri Jyotirmoy 
of Nationa 1 Herald and (li) BoIU 
weatber control and ex-
perimentl on the ume 
for perfecti.. it u Ul 
iDitrument for war. 

5 6 

H. M. 
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o 01 

o 04' 
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2lI, STATEMENT SHOWING TIME TAKEN ON V AIll0US KINDS OF 

BUSINESS 

Time 

-_ .. _--_._-------._----_._--------
ADJOURNMENT MOTIONS 
BILLS 

(a) Government Bill. 

(b) Private Memben' Billa 

auOOET 

General Bud,et 

CALLING ATTENTION NO·nCF.s (Rulf' 197). 

DlSCruSSIONS 

(a) Sbort Duration DileUilioDS (Rule J93) 

(b) Half-an-bour Di!CUllions (Rule ~  

MOTIONS 

Motions (Rulf'.I 191 & 34R) 

Q.UESTIONS 

RESOLUTIONS 

(a) Government Reeolulions 

(b) Statutory Reeolution. . 

• (c) Private Memben' Raolution. 

S~ TEME TS (Rule 371) 

!:I M .. 55 
S8 R7 

7 !Ii 

~ JII 

11 III 

-.. 05 • 
5 ~ 

-4R 115 

'7 55 

I ~ 

•• 
6 00 

5 aB 

OTHER. MATTERS .uch 81 Papcn laid un the Table, 
())aeItion. of Privilqe, Obituary Referencea, PoiDtI 
iii Orden etc. .  .  .  .  .  . III a8 

Perc:mtqe to the total 
. dale taIu!!n . 

" 

2'S 

III' 5 

4'1 

R'! 

3'3 

0'9 

S'4 

.'9 

100'0 

---_._--_._-----_._--------------------_.---
·Joint ~  took place on a Sbort Duration DilcUllion fViM Statem .. nt No. 19 

S.No, , J aad a Motion (ViM Statement No. IJ. S,No. II • 'nmf' taken on Joint 
dilc_on h .. beeo shown unaer Motion •. 

•• Jomt discUllion took place on a Statutory Re.olution [ViM Statment No. 18(ii, 
S. No, I  ] and motion for ('.onaideration of the connected Government Bill We. 
Statement No. 3(i), s, No.8]. Timf' takm on joint discUllion b.. "been 
IbOOWD under Government Bill •. 

GMGIPMRND-LS-I-3211 LS.-16-2-78-800. 


